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t [PAKISTANI CITIZENS WHO
CROSSED OVER TO INDIA
DURING INDO-PAK. CONFLICT

119. SHRI SUNDAR SINGH
BHANDARI :
SHRI JAGDISH PRASAD
MATHUR:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the number of Pakistani citizens who
crossed over to Rajasthan during the Indo-Pak
conflict of 1965;

(b) the names of the areas in Rajasthan

[RAJYA SABHA]

where these persons are living; and

(¢c) whether all of them have been granted
Indian citizenship?]
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MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) to (c) The

information is being collected and will be laid
on. the Table of the House on receipt.]
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t [ACTION AGAINST POLITICALLY MOTI-
VATED POLICE OFFICIALS

120. DR. BHAI MAHAVIR:
SHRI LAL K. ADVANI :

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government have ins
tituted proceedings against some of
the police officials of West Bengal on
the charge that their actions were
politically — motivated during the re
cent regime of the United Front; and

(b) the number of such officials and
the posts held by them?]
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+[THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS  (SHRI
VIDYA CHARAN
SHUKLA): (a) and (b) The requisite
information is being collected from the
concerned State Government and will be laid
on the Table of the Sabha on receipt.]



